
397 ¥ m ^ A n s w tn  AGRAHAYANA 5.1913(SA»Q Vm onAirnrnB  396

(a) whether the Goramnrant of Aiun- 
achal Pradesh hasdedded to maiw Sanskrit 
oofflpubory in its schools;

(b) If so. the rationale for the decision;

(c) whether this decision has given rise 
to any pmlBst and agitation;

(d) whetherthe Union Government have 
received any representation to intervene in 
the matter in order to secure the proper 
implementation of the three language for
mula and forsafeguaidinthemothertongue; 
and

(e) if so, the details of the advice of the 
Union Government to the State Government 
in this regard?

THE MINISTER OF HUMAN RE
SOURCE DEVELOPMENT (SHRIARJUN 
SINGH); (a) to (e). The requbite information 
is being obtained from the State Govern
ment and wOl be laid on the table of the 
Sabha

TH E MMISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR
ESTS (SHRI KAMAL NATH): (a) Aocordhg 
to the State of the Forest Report 1989, the 
lotaf extent of recorded forest area is 75.18 
miKon ha. and as per tfie ffandbook of 
Forest Statistics, the forest area in 194&47 
was 34.76 million hectares.

(b) and (e) According to State of Fbnst 
Report 1989, the annual loss of forest cover 
is 47,500 ha. The State where maximum 
denudation has been indicated is Orissa, 
and the main cause of this denudation has 
been attributed to shifting cultivation.

(d) The following steps have been talcen 
by the Government to check this denudation

1. The Forest (Consenratkm) Act 1980 
was enactedtocheckdiversion of forest land 
for non-forest purposes. The Act has been 
made more stringent by an amendment of 
198a

Denudatton of Forests

888. PROF. UMMAREDOY VE- 
NKATESWARLU 

SHRI RAMESH CHENNI- 
TH A IA

WiK the Minister of ENVIRONMENT 
AND FORESTS be pleased to state:

(a) the present area of forests land as 
compared to that of 1947;

(b) the yeariy rate of denudatkm of for
ests and the reasons therefor,

(c) the names of States where denuda
tion of forests has been maximum; and

(d) thesteps being taken bytheGovem- 
ment to chedc this denudatbn?

2. The Nattonal Forest Policy, 1988, 
lays more emphasis on conservatkm of for
ests. Them are speofic provisfons for pro- 
tectkm of forests from grazing, fires and 
encroachment

3. A Centrally sponsored scheme has 
been started to help the States to devefop 
kifrestructure for protectton of forests.

4. Altemative sources of energy era 
being devetoped to replace fuehwood in 
domestic and cornmercial sectors.

5. Import poHcy for timber has been 
Iberiteed.

6. Fiscal incentives are given to indus
tries for wood siAstitutioa.

. 7.Woodisbeingsubstlutedbyalenia-
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tivo matoriais in packaging, railway sloap- 
ars, buHding construction, furniture etc.

8. Efforts ara being made to control 
shifting cultivation.

9. GuidelineshavebeenissuedtoState/ 
U T Governments from time to time for pro
tection of forests. Some of ttiese guidelines 
are as follows:

i) To avoid felHng of natural for
ests and wtiere such felling is inevitable on 
silvicultural considerations, it should be re
stricted to areas not exceeding 10 hectares 
in the hills, and 25 hectares in the plains.

ii) To consider banning of green 
felling in the hHls and mountains above 1000 
metres.

Bi) To set apart 4% of the geo
graphical area as protection area under wild
life sanctuaries, natbnal parks & bnsphere 
reserve and others.

Manufeelure of Coaches

increase the productton capacity of coaches, 
from 1000 to 1150 coaches per year at 
Integral Coach Factory, Madras, and a new 
unit has been set up at Kapurthala to pro
duce 1000 coaches per year.

(c) Does not arise.

(d) About 2200 coaches are being pro
duced per annum by Railways Including 
production in Pubik: Sector Undertakings.

ImplementatkMi of Tikku Committee

890. SHRI ATA L BIHARI 
VAJPAYEE: 

SHRILALK.ADVANI:
SHRI CHANDRESH PATEL:

Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state:

(a) the recommendatk>ns of the TMttJ 
Committee; and

(b) the reactkm d  the Government and 
the doctors thereon?

889. SHRI ARVIND TRiVEDI:Will the 
Minister of RAILWAYS be pleased to state:

(a) whether a large number of Railway 
coaches are Kkely to be required in the 
coming years;

(b) if so, the details of planning to meet 
the demand of Railway coaches ki future;

(c) if not, the reasons therefor; and

(d)the numtwr of coaches being manu
factured Ijy the Government per year at 
present?

TH E MINISTER OF STATE IN TH E 
MINISTRY O F RAILWAYS (SHRI MAL* 
LIKARJUN):(a)Yes.Sir.

0>) WcNfca haw been sanctioned to

TH E MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SMT. D.K. THARA DEVI 
SIDDHARTHA): (a) A statement showing 
the recommendations of the TM u  Commit
tee is attached.

(b) The Government has announced its 
dedstons on the recommendattons of the 
Tidcu Committee vkieO.M.No. A. 45013/13/ 
90-CHS-V dated 14.11.1991 (Annexure) 
There is mixed reactkm of the doctors on the 
recommendatkxis of Tidcu Committee.

STATEM ENT

1. OHtoersoftheGDMOSubCadramay 
be promoted to the grade of CMO after they 
have put in 10 years of s e n ^  on sentorlty- 
cum-fitness basis without finkage such pio- 
mottonstovacanciw.


